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SHRI SANATAN BISI (Orissa): Sir, when we were discussing the 
subject last time, I had mentioned it in this House. The Minister herself had 
stated that whatever the proposals we made on the 20th December, 1999, she 
was committed to them. She had said that the Ministry accepted those 
proposals and said that the compliance would be intimated to us, but till now 
nothing has come to us. So, I am repeating this. 

Last time also I had submitted with regard to the timing of the 

Tapasvini train, the Sambalpur-Talcher train. The background for the starting 

of this train was, the people of Sambalpur had agitated for this. They were 

demanding this for 113 years. After that, the Sambalpur-Talcher railway line 

was taken up. But now, the people of Sambalpur are not getting the benefit of 

it! The train is starting from Rourkela. It is coming to Sambalpur at midnight, 

at about 12. There is a great difficulty to the passengers. For those who are 

travelling from Sambalpur to Bhubaneswar and from Sambalpur to Cuttack, it 

is the centre. As per the demand of the people it has started, but now they are 

being deprived of the benefit because it is starting from Rourkela. At 

Rourkela, there are several trains to connect to other places. So, for the sake 

of the Rourkela people, the people of Sambalpur and nearby areas should not 

suffer. When the train is coming at midnight, there is no passenger movement. 

While returning from either Cuttack or Bhubaneswar, the timing is all right. 

Early in the morning it is coming to Sambalpur. 

As I said, several times the demand has been made. There was also a 

Rail Roko Andolan at Sambalpur for this purpose. I request that at least now, 

the Minister should consider the demand.  I have already stated this twice in 
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this House. Several demands have been received by the Ministry in this 

regard. 

Secondly, as I said last time, there was the demand with regard to 

the doubling of the Sambalpur-Jharsuguda line. I had a hope on this when we 

met the Madam in her chamber. Then also 1 had mentioned about doubling of 

this line. It has come in the Press that there is no major change in the present 

Budget for the development of the Railways. But, so far as Orissa is 

concerned, at least something should be done for the cyclone affected areas. 

The next point that 1 want to submit is regarding the rehabilitation package 

for those people whose land was taken for Sambhalpur-Talcher line. There 

was a proposal that the land oustees will get some compensation for their land 

and one member of each family would get employment in the Railways or in 

some other organisation. But, it has not been done so far. So, these are the 

problems so far as Western Orissa is concerned. The next point is that it was 

decided or rather it was a proposal that the frequency of the Sambhalpur-

Nizamuddin Hirakud Express would be increased and it would be for three 

days in a week from Niazmuddin to Sambhalpur and from Nizamuddin to 

Puri also it would be for three days in a week. But, still this train is running 

only from Nizamuddin to Puri for three days a week. We demand that the 

frequency of this train may be increased from three days a week to six days a 

week. It should be for three days a week from Sambhalpur to Nizamuddin and 

from Nizamuddin to Puri also it should be for three days a week. I request the 

hon. Minister to take special interest and pay special attention to Western 

Orissa because so far it has been neglected completely. Thank you. 
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PROF. RAM GOPAL YADAV : No, No, that is not the case. 
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SHRI S. AGNIRAJ (Tamil Nadu): The hon. Railway Minister has 

presented a very good Budget, even though the revenue position was not so 

good. The common man has been spared from a hike in passenger fares. I 

would like to compliment her for this. 

While going through the Budget Speech, I had noticed some good 

features and I would like to add a few more suggestions, and I hope the hon. 

Minister will take them into consideration. The Memorandum of 

Understanding reached between the Railways and HUDCO for commercial 

utilisation of surplus railway land to earn more revenue, is a welcome 

measure. 

A few areas of tourist importance have been identified in the Budget 
Speech. But I would like to add some more areas which are of tourist 
importance for the Tamil Nadu sector. These areas should also be brought 
under this scheme for better realisation of revenue. I hope the Minister will 
look into this aspect. 

Travel agents having access to the Main Reservation Terminal 

should be encouraged in order to facilitate faster reservation. It will increase 

employment opportunities and, at the same time, improve the system of 

reservation. The appointment of travel agents should be streamlined so mat 

the unemployed and under-employed catergories get preference. The task 

force employed for checking ticketless travel should also be organised in a 

better way to improve the revenue earnings. 

Medical centres, Internet facility, STD facility etc. should be 

provided at important railway stations for better service to the passengers. In 

each railway station, whether it is big or medium, there should be STD 

facilities. There must be medical service also in each station. Suppose a 

passenger is suffering from some illness. When he arrives at a particular 

railway station, he must get first-aid service immediately.   STD facilties 
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should be provided in every station. The passenger amenities should not be 

compromised at any cost and the complaints of the passengers should be attended to 

on a priority basis. The working of the Railway Claims Tribunal should be improved 

for quick and satisfactory disposal of the claims. Passenger security should be an 

important slogan of the Railways. The various schemes, which are announced in a 

particular financial year, should be implemented within a time-frame, rather than 

announcing various schemes by various Railway Ministers, which remain only on 

paper and are not implemented for want of funds. The appointment of travel 

agencies should be streamlined and the unemployed and underprivileged categories 

should be given preference. This will instil greater confidence among the people about 

the Railways. The anti-collision safety device and communication system should be 

improved and a time-frame should be given for its implementation. 

The Chennai Rajdhani Express, which is a very popular train among the fast-

moving passengers of the southern area, should be run at least 5 days in a week. In the 

case of Metro Rajdhanis, they should be run at least 5 days in a week. The present 

travelling time of Chennai Rajdhani Express is 28 hours. It should be reduced to 24 

hours which will be more convenient. This will make the journey comfortable. I hope 

the Minister will look into this aspect. 

The total length of railway lines in Tamil Nadu is 3,390 kilometres. Fifty per 

cent of the railway lines are meter guage. Fifty per cent is broad guage. If you take 

the entire map of railway lines in India, fifty per cent of the railway lines in Tamil 

Nadu are uncompleted BG lines. I request the Minister to look into the matter and 

see that the guage conversion is done quickly: The railway lines of the whole country 

should be brought under the uniline scheme. But, unfortunately, adequate funds are 

not coming forth for the Tamil Nadu sector of the Southern Railway. I request the hon. 

Minister to allocate enough funds for guage conversion in Tamil Nadu with a view to 

earning more passenger and freight revenue for the Railways. The conversion 

prgramme of Madurai-Bodinaikanur line should be extended up to Cochin for better 

flow of freights and passengers. Cochin is in Kerala. Bodinaikanur is in Tamil Nadu. 

It is a hill station. The existing running time of trains from Madurai to Bangalore via 

Erode and Salem is too long and the fare is also very high. If they are re-routed via 

Dharmapuri and Hosur, time and money can be saved. This should also be looked 

into by the hon. Minister. 

At present, there are three BG routes connecting Madurai.   Two 
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more MG lines should be converted into BG lines for better and smooth flow of traffic 

in this sector. Pit line is very essential for Madurai city. There is no pit line in the 

southern districts. Necessary funds should be allocated for this purpose. 

A day express should be introduced between Madurai and Chennai. There is 

no day express between Madurai and Chennai. The distance is nearly 500 

kilometres. There is no train from Madurai to Chennai. Therefore, a day express 

should be introduced from Madurai to Chennai. 

A separate Railway Division should be created with its headquarters at 

Salem to help the travellers and the railway staff of Salem, Erode and Coimbatore, 

who are at present part of the Plghat Division. It is in Kerala. Therefore, a separate 

division must be created at Salem. The work of overbridge and underbridge at 

unmanned level-crossings must be taken up on a priority basis. MPs are ready to help 

under the MPLAD Scheme. But the railway authority is not coming forward. We 

are prepared to serve some areas under the MPLAD Scheme. I am prepared to give 

money. But the railway authority is not coming forward to take up the work. The 

railway authority should consider it immediately and approach the concerned MPs to 

get the funds under the MPLADS. 

I ask the concerned Minister to look into this matter. To improve the system 
of reservation in the Railways, the appointment of travel agents should be streamlined 
so that unemployed youths and under-privileged categories are given preference. The 
task force to check ticketless travel should be better organised to improve the revenue 
earnings. The working of the Railways Claims Tribunal should be improved for a 
quick and satisfactory disposal of the claims. Passenger security should form the 
important slogan of the Department. The various schemes which are announced in 
one particular financial year should be implemented. 

THE VICE-CHAIRMAN (SHRI SANATAN BISI): Is it over? 

SHRI S. AGNIRAJ : No, Sir, only two minutes. 

THE VICE-CHAIRMAN(SHRI SANATAN BISI): Please. 

SHRI S. AGNIRAJ : The Chief Minister of Tamil Nadu has written to the 

hon. Minister for taking up some work regarding Madurai, Chennai Central Station 

and Egmore Station. He has sent, a letter to our hon. Minister. 
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The hon. Minister has promised to do something. In the letter he has 

mentioned some more projects, i.e. Karur-Salem-new railway line, 

Cuddalore- Salem gauge conversion line, MRTS Phase-II at Chennai 

suburban gauge conversion, Chennai to Chengalpattu, Madurai - 

Rameswaram gauge conversion, Villupuram-Pondicherry - gauge conversion, 

Thanjavur-Nagore - gauge conversion. All this has been mentioned in that 

letter. I hope the hon. Minister will look into the matter and see that this is 

done.  

SHRI R. MARGABANDU (Tamil Nadu): I congratulate the Railway 
Minister for presenting a Budget for the poor, namely, vegetable vendors and 
persons doing small business. They have been given passes up to a particular 
distance to go to the urban areas and market their products. It is also welcome that 
the freight rate has not been increased for essential items. BUT, at the same time, so 
far as Tamil Nadu is concerned, I would like to impress upon the Minister that a great 
injustice has been done. The total allocation in the Budget is about Rs. 13,000 
crores. From the calculation point, it may be this way or that way. Only Rs. 82 
crores alone have been allotted to Tamil Nadu. This may be this way or mat 
way from the calculation point of view. Madam, there is ...(Interruptions)... 

For Pondicherry, only one crore has been allocated. There has been a long-
pending demand that there should be...(Interruptions).... We are not fighting with 
each other, we are fighting togemer. 

There is a demand for establishing a Railway Division at Salem. Cutting 

across party lines, this demand has come from all quarters, whether DMK, or 

AIADMK or any other party. But, unfortunately, this demand has not been taken into 

consideration at all. Many projects have been announced over the years. But none of 

the projects have been executed. The Railway Minister has assured the House several 

times that some bridges would be constructed. Take the case of Pachakuppam railway 

bridge. Four years ago I got a letter from the Railway Ministry in which they stated that 

they have sanctioned money for this project But no work has started so far. They have 

converted 1800 kilometres into broad gauge. They were to upgrade 2,200 kilometres 

of metre gauge into broad gauge. But it has not been done so far. As Shri Agniraj has 

said, guidelines were issued to Members of Parliament that they could allocate funds 

for converting the unmanned railway crossings into manned railway crossings.   

Members of Parliament are prepared to 
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allocate funds for this purpose. As a matter of fact, I wrote a 'letter to the 
General Manager, Central Railway for converting unmanned railways 
crossings into manned railway crossings between Arakonam and Katpadi at 
Chitheri village. But their reply was, "No, it cannot be done." The guideline 
says that the day-to-day maintenance work should be done either by the State 
Government or by the Railway Department. The reply which I have received 
says, "No, the Government is not prepared to bear all the expenses. Would 
the Members of Parliament bear all the expenses?" Members of Parliament 
are prepared to do it but the Department is not prepared to do it. There is a 
long-pending demand for electrification of the Arakonam-Katpadi line. 
Members of Parliament from North Arcot district and other areas have been 
making this demand since the last so many years, but mis demand has not 
been taken into consideration. 

Sir, there were two trains which were going from Madras to 
Kanyakumari through Katpadi. Many people from the North Arcot area 
were going to Madurai, Kanyakumari and Nagercoil by these trains. 
Recently, when the metre gauge line was converted into broad gauge, these 
trains were stopped. These people have demanded several times that these 
trains should be started once again. But it has not been done. We have also 
made a request that at least two or three bogies could be attached at Madras 
and Katpadi and they can be detached either at Jolarpet or at Erode. Bogies 
can be attached to the trains which go to Madurai and other places. But they 
have not taken this demand into consideration. The worst part is no 
additional train has been introduced and no project has been taken up. I 
would like to request the hon. Minister to see to it that some more amount is 
allocated to Tamil Nadu. There are seven Ministers in this Government It who 
come from Tamil Nadu .    I would like to make an appeal  to these seven 
Ministers to impress upon the Railway Minister to gel Nadu. Thank you. 

 
SHRI DIPANKAR MUKHERJEE (West Bengal): Sir, when the 

Budget was presented and when there were demands for new projects and 
new lines, and Members were asking: What for me? What about me? - I was 
seeing it on T.V. - the Railway Minister was very gracefully trying to say, 

"Yes, yes, %���  �&4 )
 
� ह', %��� )
 ��&���0 �A�� �r�� D �� 4� 4^ �D�e� 
%
� ह' “����� �2& �� ��&��� ���”It is a fact that the hon. Minister belongs to my 

State and she is aware of this *ri*t from West Bengal for years together. 
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But, then, for what? I got a little bogged down, and until now, the discussions have 
been centering on constituencies. But, what is the main issue? We are all for 
more trains. But what exactly is happening to the Railways? As a son of a 

railwayman, it comes to my mind ���j �हO ह��
 
� 5�̂ � �ह�� �� %4��0I Who lives if 

India dies? Which projects, lines and all that will come if the Railways is not 
there? What is the condition of the Railways now? I would give some figures. I 
have taken these figures from "Works, Machinery and Rolling Stock Programme". 
The Report says: "There are going to be seven new lines. The anticipated cost is 
Rs. 1,968 crores, and the outlay proposed for this year is Rs.38 crores. And, for 
doubling works, there are, totally, IS projects to be taken up. The anticipated cost is 
Rs.650.8 crores and the outlay proposed for this year is Rs.38.8 crores." How 
many years it would take! Then, as regards signalling and telecommunication 
works, my father was a signal inspector, and that is, probably, why I go to the 
signal and telecommunications division first. For this, the anticipated cost is 
Rs.544.76 crores, and the outlay proposed for this year is Rs. 10.57 crores! Now, I 
am not blaming the Railway Minister. In her Budget speech, she has been very 
frank saying that for 20 to 30 years, certain concepts were going on. She has 
talked of a vision. I fully agree that the Railways require a new vision. But the 
vision should be linked with a mission. If the mission is limited, your vision 
will be blurred; the vision cannot be proper and broad. So, if the mission is 
limited to, say, Delhi to Patna or, for that matter, Delhi to Howrah, or whichever 
place it may be, that does not solve the problem. It has to be from Kanyakumari to 
Kashmir. Now, where does the Railways stand? Forget all about politics. Sir, I can 
give two more examples to show the condition of the Railways today. There is a 
project to be executed between Delhi and Agra. It is a simple scheme under the 
Signalling and Telecommunications Division, namely, the provision of optical 
fibre cable. The cable, in this section, which was laid in 1982, has been badly 
damaged at a number of places over the years. There has been deterioration in 
the functioning of cables as a result of which there have been breakdowns. So, 
this is going to be replaced by optical fibre cables. The above work is proposed to 
be taken up at an anticipated cost of Rs. 16 crores, with an outlay of Rs. 10 lakhs 
during this year! Also, there is another proposal for New Jalpaiguri and Siliguri 
junctions, that is, upgradation of the telecom facility. It comes under the North-
East Frontier Railway. The proposal is, replacement with electro-mechanical 
exchanges.   Can we think of this right now?   It is also 
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mentioned:    "It is, therefore, proposed to take up the above work at an 
anticipated cost of Rs.95 lakhs, with an outlay of Rs.2 lakhs during this year." 

It is our problem. But I am not at all interested or convinced. I am not 

one of the drumbeaters. I may say something which may not be liked by others. I 

would only request, through you, to the hon. Minister let it be analysed 

objectively, not subjectively. Here is a problem. Where does the major problem 

lie? It has been going on for years. It is a question dated 3rd March, 2000, just this 

month. It is Unstarred Question No. 1036. The question was put by Shri 

Janeshwar Mishra. He had asked whether a number of railway projects were still 

pending and when these projects would be completed. The answer is very 

frank. Shri Digvijay Singh has replied: "Targets for Railway Projects are fixed on 

yearly basis, depending on overall availability of resources. Work will start after 

the requisite clearances for these projects are available. These projects will be 

progressed to completion as per availability of resources in the coming years." 

Now here is a Department which is the biggest public sector in this country. In 

any project, we talk of time and cost over-runs. A project is fixed and we ask, 

"Why has this project got delayed and why have there been time and cost over-

runs? I do not blame this Minister or that Minister. For years and years... 

THE VICE-CHAIRMAN (SHRI SANATAN BISI): This point has 
already been mentioned by some other Member. Cost escalation. 

SHRI DIPANKAR MUKHERJEE: I am not only talking of time over-

runs and cost escalation. My suggestion is this. I am not just going to criticise it; I 

am giving suggestions. Time overruns and cost escalation are there. It is because 

it is from year to year, finances will be given. These are 'timeless wonders.' I would 

like to know whether the time has not come for us to stop this timeless wonder? 

The problem is finances. How do we sort it out? The hon. Railway Minister 

was talking about social obligations. It cannot be assessed only by returns. 

Why can't we categorise the projects which are viable economically, return-

wise? Where it is socially necessary, that social quantification can be there and that 

must come as a grant from the Government. In Switzerland, how much grant do 

they give to the Railways? In France, how much grant do they give to the 

Railways? In Germany, how much grant do they give to the Railways? That will 

be socially obligatory. But it cannot be a 'timeless wonder.' There is no use, I can 

go to last years Budget.   Some projects will be there, some will continue, 

some will not 
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continue. There, I have a little problem with the hon. Railway Minister. I find 

her somewhere talking about land fatafat, project jhatajhat. It does not happen. The 

whole country will not find land fatafat, project jhatajhat. It will be a travesty, it 

will be tragic that for handing over of land, the Railway Minister has to intervene 

or a Chief Minister has to intervene. No. It has to be done at the correct level. I 

have seen places where two General Managers sit together and do it. They would 

be told by the Railways or the project authorities "If you cannot have this land 

handing over or taken over within some period, you will be transferred to Namrup 

and the other fellow will be transferred somewhere else" by the Railways or the 

project authorities. The main point is resource. From where will this resource 

come? There comes the budgetary support. It has been told that it is Rs. 1000 

crores. Digvijay Singhji is here. Rs. one thousand crores of Shri Yashwant Sinha, 

and this is 42 per cent increase! I challenge this figure. Sir, the Railway Minister 

is supposed to get this. It is an assurance in the House by Mr. Yashwant Sinha that 

from the cess charged on the road, some portion will come to the Railways. 

For 1999-2000, the Railways were supposed to get Rs. 300 crores. How much is 

it for 2000-2001... 

KUMARI MAMATA BANERJEE: Budgetary support is from the 

Planning Commission and the dividend that you are talking of is Rs. 1,500 crores. 

(Interruptions) How do you get it? It comes under Planning Commission. 

That is not under Finance. 

SHRI DIPANKAR MUKHERJEE: I want the Finance Minister to 

pay that Rs. 600 crores. Get it. I would suggest that the hon. Minister should 

just close her eyes and think that it is not from Mr. Yashwant Sinha, but it is 

from some CPI(M) fellow. Take any step rightly or wrongly, see that the 

money is out. This is Rs. 600 crores. The Finance  Minister is bound to give, 

as per the assurances given here. You are spending Rs. 10,000 crores on 

quadrilateral roads.  

On the other hand, the major threat to the railways is from the roads. So far 

as roads are concerned, how much money do we spend on petrol and diesel? Six 

times more consumption is there. Is the Government prepared for it? And here 

comes the question of policy. Madam Minister, you cannot have a policy in 

isolation, unless the Government wants it. Are they prepared to give this public 

support as a social support to the Railways? If they cannot, then I am sorry for this 

'natak' that is going on, of so many projects; and the 
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money will not be with the Railways; what will it do? It is not merely that I 
am sympathetic to the Railways because I happen to be the son of a 
railwayman, but I am looking at it as a professional. No professional will talk 
about a project, without sanctions and so on. We will not talk in terms of a 
particular project, in terms of bar-charts, CPM - not the CPM party, but - the 
Critical Path Management and that Critical Part Management should be there 
so that everybody can see what the constraints are that are coming in the way 
of the project. Otherwise, how will you continue like this? We are asking this 
ourselves. 

. I come to Performance Appraisal and this has something to do with 
the Railway Board; accountability, management by objectives. Management 
cannot be by mere slogans or gimmicks or tokenism. Management has to be 
by objectives. What are the objectives set? I quote from the 1996-97 Annual 
report of the Railways. It says, "IR has drawn up a Corporate Plan for the 15-
year period, 1985-2000, and the main objectives in the Corporate Plan are," - 
and I am giving same figures - "by 2000 A.D.370 to 400 billion NTKM of 
freight traffic; 300 to 330 billion PKTM of passenger traffic" and so on and 
so forth. Where do the targets lie now? Should we not be apprised? And if 
we have not been able to achieve that Corporate Plan, where are the 9th Plan 
targets? Your targets do not tally with your budget figures. I will just give 
you one proposal. In the 9th Plan, it is proposed to go in for track renewal to 
the extent of 13,000 kms. during the period 1997-2000. Hew much have you 
achieved? The Railway Minister was absolutely correct, and that was the 
point when she said she will not increase the fare unless the amenities were 
increased. It is amenities plus safety. So, my question is, so far as safety is 
concerned, so far as track renewals are concerned, where do we stand today? 
Let us have a clear picture of it! 

I come to wagons, lastly. I come to the last point. She knows that 1 

have been on this issue for a long time now. Really, if you are going to 

compete with road, road traffic being a problem, how do we achieve it 

without wagons? I would like to draw the attention of the hon. Minister to the 

fact that in the 9th Plan, it is proposed to acquire 1,36,000 wagons; that 

comes to 27,000 per year. Last year, we tendered for 18,750 wagons. How 

many were procured? Only 10,000 ! The shortfall was 8,000. So, against the 

target of 18,750 the actual was 10,000, though in the Budget it was 18,750.. 

This time it is 23,000. Why? I have been talking about this. Why is there this 

switch-on-and switch - of policy?  I will ask the Minister, she can go 
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through all the past records. This is not something new that I am talking here. There 
was a Rajya Sabha Wagons Committee here. This is a switch-on and switch-off 
policy-one year 15,000 wagons, next year 20,000, next year 27,000, from that 
to 18,000, then 23,000. Why is this switch - on and switch-off policy? What is the 
problem? Why can't we plan? Again, the problems come to finance. Then, all the 
attention, all the discussion, should be on that. It should be on how to increase the 
availability of funds to the Railways. Otherwise, what are you discussing for? 
What about the coaches and where do we stand, so far as this year's Budget is 
concerned? Your 9th Plan says that the locomotives that we should have should 
be 785 in five years; that means, 157 diesels per year. What have you achieved 
this year? How much are you procuring? Then, how will the freight increase? It is 
better to face these problems. This is the problem. We cannot face this road traffic 
. Why not the Government should compensate the Railways for the pollution which 
has been caused by the road traffic? Four-five years back, I had asked Mr. Kamal 
Nath as to how much money was the Government spending on anti-pollution 
measures. This pollution can be saved if the freight traffic is shared by the 
Railways. That money can be granted to the Railways. Let us discuss all these 
things. Let us not give a picture as if everything is fine. All right, the fare have 
not increased. Somebody has got some new lines, somebody has got some new 
projects. But I feel the Railways is on the verge of a financial, I say, "collapse". 
My friends are not here. The moment they see me, they say that I am very much 
for sick companies-- sick and BIFR -- a sick Mukherjee* I am just talking about 
Railways because I am anticipating that the biggest public sector undertaking of 
this country is on the verge of a financial collapse. You have deferred this 
dividend of Rs. 1,500 crores. Okay. For this year, we have deferred, But, next 
year, what will happen? Imagine that way. I may have faith in the Railway 
Minister, but I don't have faith in the Government of this country. They sell so 
many companies today. If the Railways is corporatised, the undertaking's good 
lines would be given to the private persons, and all these unviable, loss-making 
lines will go to the Government. Privatising the profits and nationalising the 
losses! This is the point about which I am afraid of. 

As far as wagons are concerned, I will only ask for two things for the 

Public Sector Wagons Industry. It has got an allocation of 23,000 wagons. Till 

today, I have checked it up, the orders have not gone to public sector enterprise. 

Please do it because after 15th of March, there will be no orders. 
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Those people will not be having any jobs. There will not be any jobs in this 
wagon factory. I am not talking about Bengal Package. Wagons are required 
for Railways. 

KUMARI MAMATA BANERJEE: Let this process be over. Then, 

of course,... 

SHRI DIPANKAR MUKHERJEE: You need not give the money 

right now. You give the allocations. Now, I am coming to the Railway Board 

officials as to how they are misleading the hon. 

Minister...{Interruptions)...They can plan. Initially, the money should be 

given. So far as the funding part is concerned- No, if you are feeling sad, I 

will sit down. I mean every word of it. You go through the Wagon 

Committee Report of the Rajya Sabha. What have they been told there? The 

allocation has to come first. They can't wait. As far as the procurement 

business is concerned, I have a strong grudge with the hon. Minister - I am 

prepared to help her, not ask me, ask all the professionals in this House; they 

are prepared to help you, Madam, in this case. In spite of the fact that I 

always stand on the side of the Railways, I am charging that there is a cartel 

going on in the procurement. It is a shame on the House, if some Railway 

Board official drafts a reply to the Parliament saying that technical 

specifications are all right, and that is why we don't go for a two-part 

tendering. Does it depend on the whims of the Railway Board officials how 

to have a procurement system of two-part tendering or single-part tendering? 

Is it the reply given to a CITU trade union leader? There are people like Dr. 

Raja Ramanna here. Still, they are giving such replies ! There is a cartel 

working there. This cannot be broken unless we combine together. Madam, I 

suggest you to have a small committee of your choice, don't include this 

trouble-making CPM man! 

THE MINISTER OF ENVIRONMENT AND FORESTS (SHRI 

T.R. BAALU): You fairly agree with it 

SHRI DIPANKAR MUKHERJEE: The procurement system must 

be regularised by a Parliamentary Committee. Mr. Chaturvedi is there; Mr. 

Goyal is there. Let a procurement system be analysed in a transparent way, 

not in the way, they are doing it. In this way you can save thousands of crores 

of rupees. This is one point where I stress a lot. 

The second point is, the main problem with the Railways is that they 
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don't work in a team spirit. It is becoming too much compartmentalised. 

Management cannot be done through compartmentalisation. Some days ago, I 

found that the announcement system was not working at the Bhatni junction in the 

North-Eastern Railway. When I gave a ring from the platform to find out what the 

problem was, the Divisional Manager said that it was a problem with the signal. 

This could have been sorted out at that level itself if there was a proper 

management. There is too much of compartmentalisation. I would request one more 

thing - on the 5% increase in the freight with regard to chemical manures. Now 

the subsidy on urea has been cut. When you presented the Budget, the subsidy 

was reduced on urea also. Therefore, the freight hike on chemical manures should 

be reconsidered. That would help the farmers a lot. After Mr. Yashwant Sinha's 

Budget, they are affected very badly. I would request the hon. Minister to review 

this whole thing and execute projects with a vision, with proper quantification, 

which is properly timed. I also request you to avoid the time and cost overruns of 

projects. The financial management of the Railways should be checked by an 

independent auditing body as to what its financial condition is, as to where it 

stands and how much grant should be asked from the Government. 

Thank you very much, Sir.  
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SHRI SHANKAR ROY CHOWDHURY (West Bengal): Mr. Vice-
Chairman, Sir, the Railway Budget for 2000-2001 is the fourth Railway 
Budget in the series of the Railway Budgets during the 9th Five Year Plan 
from 1997-2002. The hon. Minister of Railways like her predecessors and, no 
doubt, like here successors has had to go through the annual process of trying 
to juggle with resources to produce something out of nothing. The biggest 
dilemma the Railway Minister faces is to present a people-friendly Budget 
vis-a-vis a railway friendly Budget. I must say that the Minister has done her 
best. She deserves our full support which she has. She also has my personal 
sympathies because this is a thankless task. The Railways have got to raise 
resources for the various projects that have been started prior to her and some 
which she has started. No doubt, due to various political as well as regional 
compulsions more such projects will be started. But, I think, we must stop and 
pause to see where the Railways themselves are going because unless the 
Railways can strategically decide whether they are going to expand 
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of whether they are going to consolidate, this problem will continue, not only 

in this Budget or this Five Year Plan but in the next Five Year Plan as well. 

I was not very well aware of the Fifteen-Year Plan which my hon. 

colleague spoke about. But I find a tremendous resemblance to the area where 

I had served - Defence Planning - and I note, both with happiness and sadness, 

that the Railways are also sailing in the same boat. So, what are the issues do 

we feel that the Railways should focus on? Firstly, from the strategic point of 

view, if you look at the overall railway map of India, the only two regions 

which are almost un-connected with the rest of the country through rail 

network, are Jammu and Kashmir and the North-East. Now, a very, very 

ambitious and a very, very expensive project from Jammu to Srinagar has 

been taken up. It is going along at a very slow pace. It is nobody's fault. The 

terrain is very difficult. It is a major task and the resources, as always been, 

are short. Sir, an hon. Member from the North-East mentioned about the 

paucity of resources for the extreme North-East parts of our country. We must 

understand that the North-East and Jammu and Kashmir are strategic 

necessities for our country, and I do not know whether any Government, any 

Ministry, will have the necessary political will to ensure that resources are 

concentrated in these two major areas so that an overall railway network can 

be developed in these two extremities of our country as well. The other 

strategic area, which I think the Railways must focus on and which I find from 

the allotment of resources that they are not focussing on, is the process of 

electrification. I say that because the fossil fuels are fast running out. The 

sources of these fossil fuels are located in those regions of the world which 

are not under our control. Therefore, I do feel, as a strategic necessity for the 

country, we must focus on electrification of the Railways to the maximum 

extent possible. We must allow time to the existing system to get more time 

for repairs, recuperation, rest and maintenance. I note from the figures that 

were given to us that, perhaps, out of the 62,000 kms. of railway track, 

approximately, 11,000 kms. to 12,000 kms. of track is fully choked due to the 

frequency, of traffic, and the reminder of the railway network requires 

replacement. Will this Government or the succeeding Governments, either 

this year or next year, have the courage, the political will, to reduce the 

number of trains so that whatever the existing frequency, whatever the 

existing network we have got, which is already in a bad shape, at least, gets 

time for adequate maintenance and repairs? 
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With regard to the question of acquisition of engines and wagons, I 

would like to submit that 4,000H.P. Diesel Locomotives are being 

manufactured at the Diesel Locomotive Works, Varanasi, and 6,000H.P. 

Electric Locomotives are being acquired. I understand, there was some kind of 

a competition between the ABB and another company in this regard. 1 hope 

that has been resolved because, at one time, there was some controversy about 

it and the necessary technology was also being imported into the country. My 

colleague has raised a question about the urgency in manufacturing wagons 

here and to that, no doubt, the Minister would pay attention. It is a matter 

which personally touches both of us - my self and the Minister - since we come 

from that State. 

My last point is with regard to work culture. The various deficiencies 
in various facets of the Railways that have been pointed out from top to the 
lowest level are due to a decaying/eroding work culture. This is one area 
which does not require any outlay of resources. It requires re-orientation, it 
requires motivation, it requires training and it requires leadership. I would 
request the hon. Minister, within the existing resources, while the Railway 
infrastructure is being developed, if she could, very firmly, put the work 
culture of the Railways right. Thank you. 
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��
� ह' �����  ह�� ���� ��  �&4 ����� �� �k� �9�1��� �9 ��&��
D� ��^ ��  ��J
� 
�� ���� \�� ��`�
 �`

 ह' ����� _Kह� ��k
 �2��
� �� ����� ���� �`
� ह'0 
�' ��	
 �ह�2�� �� �� �2� �X� �� �� 5�� ��  & �� / \��� �� ��J
� �2& �2�� ��4 

� _� ��	 ��  &�1� &��� �� ��� ह� ��
� हA0 _2�ह�C ��  �&4 �' �
��� M�ह
� ह. �  
�� �&/ 
 =��*A� �� /��� �� �� &��� �� �� %���: �� ��ह���, ��ह��� 
�9���� ह�
� ह�4, e&�ह��2 �� �2t&
 &� �2�� ��4 
� ��$ 1MN �हO � �̀��, ���
 
*��� ��  ��$ =���'��� �हO �:��� ;�  ह�� �
 ��
� �2t&
 �ह��M ��4�
0 e�
 
�ह 
�� ���1��� �� �� 2�2� ��  �&4 2�2� =��*A� ��

 ह', 5�� _��� ��J
� �2& �2�� 
��4, _�� ���1��� �� ��, �� �� %���: �� ��ह���, ��ह��� �� �9���� ;� �k� 
e&�ह��2 5��� ��J
� ह�
� ह�4 2�2� �ह��M��� �� 
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��
� ह'0 e�
 
�ह �� ���
 4� ;� \�� �� ��J
� �2&��  ह�� ��  &��� �� 
�&�a� �ह��M��� �� ��
� ह' ����� e��� ��$ 1MN �हO %4��0 �' %�� ��
� ह. � 
�� ��	
 �ह�2��  ह�� �
 ��
� �
 ���� �� Z��� �� �1
� ह�4 e�� �X� �.�� ����
0 
e�
 %�� ;� *g���� �� �' � ����� ��& � #��� 2000 ;� � ����� ��& &�1� 
5��2�� � #��� 2000 �� ��8f� ��
� ह. � ;� ��8 ह
 _#� �
 &�1� ��
� �
 !� 
�� 4� ��� ��	
 �ह�2�� ��  �&4 *J
�
 ��
� ह�4 5��
 ��
 �� � ��� 2��� M�ह
� ह. �0 
 
 “�� ह� ��4 ���-4 e���
 ���
 �
0 
 �D ��4 �.� ह
 ���
�
 ���
 �
”00 
 #K� �20 
 
 *�� ���O-BQ-5�! ���� (�;
3 R� �S
��) :  �e� M����A� ��, ��&  
��D ��  ���� �� ह� 
�k �� �ह�
 
��
k ह�$ �� e��� �����k�� ��  ����4 �� ��$ 
e��k� �हO ह�% ह'0 �' ��o
� ह. � �� 5�� 8�`� �ह�
 )
 ह�% ह�
� 
� e��� ��& � �� 
�� / �A�� ��&
� हA ;� _���  �� ��� � �̀ ह�4 ह', _��� �.�� ���� �� �22 ��&

0 
1A�, ह����� ��  %2�2������ ��  ���1#�#� =�� ह' �� �
� ह
 �हO &�
� ह' �� ���� 
��� ह' ;� 5�&
 �����e� e��� ��� हA? ��ह
��� ��& ��	
 �� ���
 4� ह
 ������� 
ह��
 �� ��& � �^��Df��D �� 2�-M�� ��& �ह&� �S�.-�+�
� ��  &��� ��  ��8 4� �ह�
 
���2J
 ���� ����0 ��t� ��  2� *�e� ����JD�  ह�� %40 �ह&� 2� ��9^� �
 %4 
;� _Kह��� k�_ �̂�� �1 �2��� , ������2
 �g8� �1 �2��0 � �̀ 
�
��� �� ��& � ��  
&��� ��  ह�� k� ��� ����0 ���� ���& �A����f ;� �� f̂ ��  &��  ह�� 29 �̂ ;� � �̀ 
1.��.�
 �g8�  ह�� &��4� �4 ;� 2.��� ��& 2.��
 ��ह �����
 ��ह� 
��
k &�4 
;� � �̀ k� ��� ��4 �40 2500 ���` �� ���.�� ���� ���0 &��� �� ;� ह��� 
���2J
 
��&��� ���$0 �����.&� ��  ह �@,&� �
lD� 8
 ;� �� ���& �A���� 
��ह� ��  ह ����Df �:
 
� _Kह��� �ह� �� ���
���^� �� �����.&� 
� ह� ���M ��& �� 
��& M&�4���0 �����& ��ह� �� _n�� �ह� �� &��� �
 ���2J
 %�� ह', �`
 
_S�
2� ह', e� D�e� �� �� / ��
 �� 2
��4 
� ���& �A���� ��ह� �� �ह� �� 5� 
ह� 

� ��& ��  ह�� ��& M&�4���0 _��
 e� ��
 �� ह� 2
 ��� ह� �40 ह��� kD�kD 
l�2���2 ��  ���� &��4 ;� 
�l&��� ���$0 �� �� / ह���� 2J
.� 8�, ह��� ���� 
&���� 5� ���
 e���  �^��Df��D �� ��kf  �ह
 ������� ह' �� ��& 
� 2.�, 5�  � �g8� )
 
%� ��)��&4, _Kह� 

* Trasliteration of the speech in Persian Script is available in the Hindi version 
of the Debate. 
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_n��� &� %e4 ;� �ह
 �हk. � �1 &
��40 ���2 ���
  {  � ��� % ��4�0 �� 
�� �� ��^D ��   { %� �21� ��
� ह' �� e
�� ह��� �� ह��� �g8� �� ���, �ह 
�9�.2 ह'0 
� e
�� �`� ���� ह� &��� ��  ��8 ह�%0 2500 ���` ��  *����D �� 
��/&� ��D �� 17 ���` X��� �1� ��� 8�0 e� �ह��� �� 5�� ह� 2�1� ;� ��� 
�ह��� �� �
�
� �:

 �� �ह
 ह', � ���� ��  ह  { ह���, �9� �
 �
b
 �9�.2 ह��
 
�� �)
  ह�� ��& %4�
0 
  
 �S�.- �#���� ��& �� 22 ��& �ह&� �A^� e��2�� ���#
 ��  ����� �� ��X 
���� ��� 8� ;� _�  { �ह� ��� 8� �� ���M ��& ��  5�2� �ह &�e� �� ��4�
 
&���� 22 ��& ह� �4 ;�  ह 5)
 
� �हO ��
 ह'0 �^��Df��D ��  5�& 12�1�& ह', 
e��
 5�&
 ��& हA0 �+�
� ����� J\�D����&
 ;� ���&�D�&
 4� 5ह� ��ह हA 
e��&4 5��  ह�� ��  &��� �� �ह 5ह��� 2��� ह' ��  � e� 2�� �� �हJ�� ह'... �� 
1947 �� �+�
� �� ��
� ��t� ��  ��8 ��^ ���, _�  { ह��� 

� 5@"
��� ��\& 
� �f��D �� �24 8�0 �ह&� 5@"
��� �S������ �� �� 8� �� �S������ �� ��\& 
� �f��D ��  ��� �ह���0 _��� ह�& �ह ह' �� ह���� �ह�� �`� 6 �ह
�� ��2 �ह

 ह' ;� 
���
 4 �ह
�� ह
 1�&
 �ह

 ह'0 �ह 
� �S������ �� �� ह�& ह' ;� ��& � ��  ����# �� 
%��� 2�1� �A�� �'�� 5)
 �
���0 �ह �ह&� �ह��� ह' �� ह��� ����
 ����� �� 
�2�� �A�� �'�� 5)
 �
��� 0 �ह �ह&� �ह��� ह' �� ह��� ����
 ����� �� �2�� 
;� �M�� ��& ��  ��2 ह���� ��� �A��&& ����& ह�$ � )
 �हO ह'0 4� ह
 ��J
� ह' ;� 
 ह �9
 �
 घ�D
 �� M��
 ह'0 %4 �2� ह�2��
 ह�
� �ह
� ह', ��� ��� ��

 हA ;� 
�ह
�� �`��  �K2 ह� ��

 हA0 2.��� ह��� �^k� � ��  ���� �� �ह� 8�0 ह� ��4 ह�4 8� ;� 
����J
�� �����& &� ���, /: �ह
�� ��  ��2 �
� M&� ;� ह� � �� ���
� �ह�0 � ह 
�^k� � �
 ��
 ह'0 

��
 ��
 k���� 5k� ��f �
 �ह
 8
0 k���� 5k� ��f �� �ह ह' �� 
����J
�� �� ह� �� ह�&� ���� ;� ह� ��D �&1��� �4 ����eD�^ ���K� �� ;�  ह�� 
�� L&��
��e^ �
 ����t�.�� 5��� ��8 &�40 �ह %� 
� ह���� �&� �� �
M� _
�
� 
ह
 �हO ह'0 
 
 �A^�, %� �� 4� _S�
2 ह', 4� %�� हA, %� ��
 �� 
��
 �� ��o

 ह'0 
%��� ��& � ��	�&� �� ह���& ���� ��  �&4 �`� ��� &���� �A�� �� 51���� �� 
%�� 8�0 _�  { ���2 %���  �� �� �ह ह��� �� 5��� ��/ �̀ JD�D ����& �� 1�� 
�� &�0 _�  { ह���� �&4 �� / � ��� ह� ��4��0 5)
 
� �ह �हO ह�% हA0 ह�� 
����� 
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���.���� ह
 ��&

 �ह
 हA0 e� ���.���� �� ह
 �

�� हA �ह �.��
ह�& �����  �&4 
���� 2�� �� 2�1 ह', ���� 2�� �� �MK
� ह' ;� ���� 2�� ������ ह'0 �&ह��� ���
 
������� ह' %� ��, ह��. �
� �हK2�J
�� �� �� 5�� ह��� 5��� ��o�� हA 
� =�� �हO 
��o� ��
� ह' �� %� �	 �&1�, M�� ��& �1� ;� ह�� �
� )
 �हO M&� ��  ह �	 ह' 
�ह��? =�� &�� �� �� / ��
� �� ��� ह� �ह� ह'0 5)
 ह�& ह
 �� *�e� ����JD �� �ह� 
�� ह� ����� ���
 �� &��� ����� ���
 
� ����& ��ह�� ���4���, ह�$  � ���4���0 
e��� 5�� %� �+�
� �� ��X �� &� 
�  ह�� ��  &��� �� )
 �
� &���� �� ह���� )
 
2�1 �� ��$ ��
� ह', ह���� ��1 �� )
 ��$ ��
� ह'0 
 
 B��?�D�� (�� �!�/! ����) : n
� ह'0 
 
 �� ���O-BQ-5�! ���� : �' 1g� �� �ह� ह. �, )�?C �हO �� �ह� ह. �0 5��� 
2�1 �
 2��
�� �A^� �� ���� �ह� ह. � �� 5�� &
 �An
 ह'0 �S�.-_#���� �
 ��
 �'�� �ह
 
ह'0 �
� ��& ��  ��2 )
 ��&��&� n
� �हO ह�% ह'0 e���  ��2 �'�� ���
���^-�����.&� 
�
 ��
 �ह
 ह'0 ह�&����  ह L&�� ह'0 _��� ��$ ��& �
 �X�
 �हO ह' �@t� L&�� 
4���� ह' ;� ���2 _��� �A�� )
 6��2� 1Mf �हO ह���0 D���
�&
 �' e� ��
� �� �हO 
���
� &���� �� e���  %�k��f हA, ��ह
�
� हA ;� e��
����f ह' _Kह���  ��2� ���� 
8� �� 

� ��& �� ह�  �&
 ��  5�2� ��& M&�4���0 �' ��	
 �
 �� ������� ��
� ह. � ��  � 
e� 
�k Z��� 2�0 �S�. �� �n�� ��D 
� ^�& &�e� ���� ��  ��2� )
 ���� 8�0 
5)
 
� _��� ^�& �हO ���� ��� ह'0 �' e��
 
�k )
 %��� Z��� �2&��� 
M�ह
� ह. �0 �� ह� ��& � JD��� �� �ह��M
� ह' 
� �
� M&
� ह' 240 ^�_� 15 घ�D� &�D ह', 
14 घ�D� &�D ह'0 � ह �@,&� 4^��� ��JD� �� %
� हA0 ह��� e�
 %2
 �`
 ह�$ ह'0 1A� 
5� e��
 %2
 ह� �$ ह', 5� ������ ह��� �
 �X�
 �हO ह' e��� ��#�� �)
 �हO 
ह��� 0 ��& � JD���   ��&��`�� �� �k�$ �
 
�k Z��� 2��� �
 )
 �X�
 ह'0 �' 
�+�
� ��  �&4 *�e� ����JD� �� 1��.�
 �� ������� �X� �� �� e��� ����& *����D 
���4� 
)
 �ह ह� ��
� ह'0 5�� ����& *����D �हO ��
� ह' 
� ��& )
  ह�� �हO �� 
��

 हA0 �' %���  ��D �
 
�$2 ��
� ह. �0 #K� �20 
 
 �� 5��� 9��5 >�ह (BC� 95��)  : #K� �2, _��)�Z�� �ह�2�, ��	
 )� �̀ 
�� �:�
�
 � ह���, ��& )� �̀ �� ��� ��	  �
 �:�
�
, 5 ����D _��� )
 _� 2�� �
 
��
� ��  _���� �� %��  �&
 ���P
, 1�w�K�, ���, 1�w 
�&, �� ���
�, 
4&.�
.�
. �A� %�2 M
�� �� /D . , � घ�>8��, J 
�	
�-��P�� ��������, �����& 
��± ��  �ह
2� 
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�
 � # �!� �� �K���� �2�� ����, �$ ��&���`�� �� M&��� ����, e� ���
 M
�� 
�� 4� ��8 �&�� ��4 
� ��@+M
 X� �� �ह 4� 5v/� ��D ह' ;� e���  �&4 
����
�� ��& ��	
 �#�$ ��  ��	 ह'0 ��K� �, �' _a� *2�� ��  ��2.� �. j ��&� �� %
� ह. � 
����
 �
�� ��ह�� �� ��&

 हA0 ��ह�� �� �� ��$ ��`
 �2t&
 ��  �&4 �� �@+M� ��  
�&4 M&

 ह' 
� �ह&� ���2 ह���� �`
� ह', 2� ���� ���2, ����  ह ��`
 /

 ह'0 .
2� ���� JD��� �� �� ��`
 �� e�
��� ���� ��  �&4 &�� 1 �̀ ह�
� ह',  A��&
 \��, 
�� 2� ���� �� �2t&
 
� %

 ह', _� \�� �
 �हM��, _��� �S�� &�� �हO ���
�, 
_��
 ��& �हO �हM��
�0 _��
 �हM�� ��  X� �� &�� _�
 ��`
 �� ����
 ��`
 
�
 /
 �� 5��� ����"��, 5��� ��	
, 5�
��
 ��	
 �An� ह� ��� &�
� ह' ��  A��&
 
\�� हA0 @J8�
 �ह हA ��  ह�� �� �ह�� %�� ��  �&4 ��kf  4� ���� k�JD \��  ह' ;� 
��ह�� �ह�� �� � N�#� ��
� &��, ��ह�
-��2.�
 ��  �&4 �����, ह����C , �2t&
 ��  
�&4 %
� ह', _���  �&4 ��$ \�� �हO ह', 4� \�� ��  5&� � ;� _��
 
��� ������� 
�� ��� f �� J&
�� ;� ������� ह�, 4.�
. ह�, _��� ��#��C �^,�� �
 ��
 ह'0 �' 
����
� ��	
 �� Z��� %�� [D ���� M�ह. ��� �� _� \�� �� 5�� 4� ;� ��$ ���� 
k�JD \�� 2� 2
 ��4 
�  ह�� ��  &��� �� %���
 ह� ��4�
.  ह�� ��  ���	�� ��  �&4 
%���
 ह��
0 
 
 4� ��
 ;� �ह�� M�ह. ��� �� �$, 1999 �� 
g��&
� ��& ��	
 2� ���� 
�#��� 8� ;� _Kह���  
��� ��&� �� 29�� ���� 8�, 
��� ��ह �4 8�, 
���  ��2� 
��4 8�0 ��& &�e� 2� ���� �ह� �� 2� �हJ�� �� ���D

 ह'0 घ�&� �
M �� �`
� हA ;� 
�� r�l�� �� k�D� ��2 ह� ��
� हA 
� घ]D� �
&� &��
  �ह�� �
 �
�� 1`
 ह� 
��

 ह', % ��� X� ��
� ह'0  ह�� ��  &��� �
 ���� �ह&� �� ���� M&
 % �ह
 हA �� 
 ह �&�$! �  ह�� ����� ��40 
 
 B��?�D�� (�� �!�/! ����) : D�e� �हO ह', �t2
 ���&40 
 
 �� 5��� >�ह : 5)
 
� ��X ह�% ह'0 
 
 B��?�D�� (�� �!�/! ����) : %��
 ��Dj �� D�e� �हO ह' 5)
 
� 
��घ  �
 ��&��  �&� ह'0 
 
 �� 5��� >�ह : ह���
 ��Dj �� 
� D�e� 1g� ह� ��� ह' �0 ��  & �' ह
 
� ह. �0 
 
 B��?�D�� (�� �!�/! ����) : ��घ  �
 हA, ��& 
� �ह� ह'0 
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 �� 5��� >�ह : ��घ  �
 �� ��� ह'0 ��घ  �
 
� ह�� ��� 2� 2���0 %� 
��ह����
 ��� 
� _��� ��� ���� &���0 
 
 �� ����� �2@�� : ��घ �
 ��D��l�� ��S�� ह'0 
 
 �� 5��� >�ह : ��2 �� 2�
� ह. � ��&��0 
 
 B��?�D�� (�� �!�/! ����) : �हO, �हO ���&4, ���&4 �� ��e�D हA0 
 
 �� 5��� >�ह : ��K� �, 2� ���� ��  &��� �� ��k
 �2�� �� ���� �ह
 ह' �� 
 ह�� �� 4� �&�$! � ����� ��40 _� ��&��& �� ����
� ��	
 �
 �$, 1999 �� 
 ह�� �4 8� ;� _Kह��� �`
 #�#�� �� ���� 5�#������ ��  �����. , ��
�-���2f� ��  
�
M, ह���� �
 )
` �� )�?C �2��0 _Kह� ��&� �ह��$ �$, 
��&��� ��O ;� _Kह���  
4� �&�$! � �� ��&�K��� �� �2��0 _Kह���  ��2� ���� �� ��
S�� �� 
�&�$! � ���� 
A��� ह� ��4��0 ��K� �, ��
S�� �

 ���, 5{. �� �

 ���,  ?f 
�

 ���, 2.���  ?f M�&. ह� ���, ����� )
 �$ �� �$ ;� ��	
 )
 ��� ह� �4 &���� 
_��� ��� ह�%  ह ����� �� �हO ����� e��� �� / �
� �हO ह'0 _���  ��&�K��� �� 
�g8� �ह�� ���? ह� &�� b. �b �ह� ह'0 �' ����
� ��	
 �
 �� %Pह ���� M�ह. ��� �� �� 
�� �� _� �g8� �� b. �b�� ����& &� 
��� ह� &��� �� �21� ���  �� �ह 
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THE VICE-CHAIRMAN (SHRI SANATAN BISI): Madam, please. 

THE MINISTER OF RAILWAYS (KUMARI MAMATA 

BANERJEE): I am grateful to all the hon. Members of this august House for 

their fruitful suggestions, their advice and their guidance. Sir, the day-before-

yesterday we discussed, in detail, the Budget in the Lok Sabha. Today,we are 

discussing it in the Rajya Sabha. Sir, Railways is the lifeline of the nation. It is 

also the main medium of trasportation in the country. Railways is visible; that 

is why people love the Railways like anything. More Members speak on 

Railways because they would like to see the Railways reaching to villages 

and the remotest areas. I appreciate the concern expressed by hon. Members. 

1 am very grateful to them. I know today is the last day. I can reply to all the 

questions put by the hon. members. But I do not want to waste the time of the 

House. That is why I would respond to a few suggestions which the hon. 

Members have made. I am grateful to Shri Bairagiji, who initiated this 

discussion. For Bairagiji's information, I would like to say that whatever he 

mentioned as lakhs, is not lakhs, it is crores. 

Please see the pink book. You will get all the figures. Bairagiji, you 
are a senior Member. If you feel that I have done something wrong with 
Madhya Pradesh, please let me know that. Whatever suggestions you have 
made, I will respond to all your suggestions. I will get back to you and give 
all the details. 

Sir, some points have been raised regarding commercial utilization 

of the land and that it might be misused. I would like to assure the House that 

the Railways is not going to sell the property anywhere. Railway land is our 

asset. It is the asset of the country. We want to utilize some railway land and 

some railway stations also as model stations. We want to utilize some land 

and the air space for commercial purpose. At some places we would like to 

have a joint venture with the private sector. We are already having it with the 

public sector companies like HUDCO, IRCON and RITES. That is for 

development purposes only. Let me assure the House that we are not going to 

sell any property. There are 16 lakh employees in the Railways. They will get 

full protection. The Indian Railways is not going to be privatized. It is very 

much with the Government and it will remain with the Government. It is 
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only for the purpose of development. It has been sanctioned in the Ninth Five 

Year Plan. There is paucity of funds. Sir, we want to run the trains for the 

purpose of development. For that we need money. That is why there are some 

proposals for commercial utilization of land and air space. Of course, we will 

go in for commercial utilization of air space. Sir, development of the 

Railways means the development of the country. It is also economic 

development of a particular State. I am not saying that we are encouraging the 

private sector. Let me clarify this point very specifically. If the State 

Government agrees to take up any new project, if the private sector agrees to 

participate in our development project, we will always welcome them. I 

would like to give an example. 

One MoU has been signed between the Railways and the Pipava,Port. 

There is one broad gauge line from Pipava Port to Surinder Nagar. They are 

spending one-third money and we are spending one-third money the 

remaining 1/3 money will be through borrowing. If any sector is prepared to 

invest money for connecting a port with the Railways, we will certainly 

welcome them. Sir, there is a need for reforms. We are going in for reforms. 

But without the help of people no reforms are possible. Without the help of 

the people our reforms cannot be successful. That is why we want to involve 

people everywhere. Instead of selling the property, we are going in for joint 

ventures. Let me assure the House very categorically. We have seen it earlier 

also. Now somebody was saying, "Have a Zonal Committee." Somebody else 

was saying, "Have a Divisional Committee." Somebody was saying, "Create 

more new Zones." Sir, there is a paucity of funds. We are facing some 

difficulties. That is why this new Zone business is under review. Let me 

mention one thing. I feel that the time has come when we have to go in for 

decentralization. We have to decentralize the system. Our concept has to be 

changed. I feel that the States should be more powerful. If the State is 

powerful, the Centre is powerful. Instead of doing this type of business, I 

would prefer to set up a Monitoring Committee in every State to look after 

the project implementation from beginning to end. There should be a 

Monitoring Committee in every State to look after the projects, to look after 

the development, to look after the implementation and specially to look after 

the problems of that particular State where the Railways is involved. We are 

going to announce it.   If there is a Monitoring Committee in every State, it 
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will help us a lot. Of course, sometimes, one Zone covers two States and 
sometimes it covers four States. Then, it is not possible for one State to have 
communications with another State. That is why, I think, the concept should 
be changed. The concept should be to reach the grassroot level so that we can 
have better monitoring, better coordination and all that. 

Regarding accidents, of course, the House has been expressing its 

concern, and I am also equally concerned about it. I do not know whether 

anybody would believe me or not, we, in the Railways, work 24 hours to 

ensure the safety aspect. There is a monitoring system and a coordination 

system for 24 hours, through which we see to it that no accident takes place. 

It is a fact that accidents, sometimes, take place. This is an unfortunate part of 

our system. But, is it not a fact that every day the Railways run 12,000 trains, 

and lakhs and lakhs of people travel in these trains every day? Out of these 

12,000 trains, there are 7,000 passenger trains and 5,000 goods trains. And, 

when you take the case of road accidents, it accounts for 65,000 in a year. 

Yes, the Railway accidents are visible in nature. We want that no accident 

takes place. We do not want any human lives to be lost; we cannot 

compromise with human lives. But it is also a fact that the Railways have 

become the soft targets. If you have any political movement, then, the 

Railways is the target. If you have any extremist movement, then also, the 

Railways is the target. Political problems may be there in States. I don't say 

anything about it. We are in a democratic country. We have to appreciate this. 

But it does not mean that we have to blow up the trains, burn the stations, 

burn the bogies, and so on. When we have economic problems, we can invest 

our money for development purposes. In these four or five months, what we 

have done is - I am not saying that I alone did it; we work as a team -- that we 

convened a meeting with the GMs, not once but twice. We tried to ascertain 

whatever information and assistance they wanted. I should say that it is after a 

gap of 14 years that we have convened meetings with DRMs because it is 

they who are working with the grassroot people, and it is they who coordinate 

with various zones and divisions. In this very House, while we were 

discussing the Supplementary Demands, Shri Janardhana Poojary asked me: 

What about meetings with D.G.s, Home Secretaries and Chief Secretaries? I 

wish to inform the House that these meetings have also been held. We have 

set up a task force committee with the State Government and the Railways, 

and we have directed this Committee to sit together and sort out the problems 

being faced by the RPF and the GRP. This is a very important thing that we 

ought to have if at all we want to ensure 
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safety of the passengers. The trains pass through all over the country, and law 

and order being a State subject, I would appeal to all the hon. Members of 

this august House, which is the Elders' House, to convey this sentiment to all 

the State Governments -- they are not our enemies, but they are our friends .-- 

and to have in mind that safety and security of the people is the prime most 

thing. 1 do not want any quarrel between the Railway Protection Force (RPF) 

and the Government Railways Police (GRP). The RPF cannot even lodge an 

FIR. So, we feel that there must be good coordination between these two 

agencies and the local administration so that they can work better for the 

passengers' safety and security. 

Shri Dipankar Mukherjee has raised an issue regarding wagon order 

and rolling stock. Of course, 1 do not want to go into the details of it. He has 

raised the question regarding orders for 23,000 wagons. Of course, this time, 

we are procuring 23,000 wagons. All major procurements for railways are 

being planned in advance. 

The procurement calendar will be made available on internet on the 

Railways' website, in the beginning of the next financial year, which means, 

after this month. Earlier, there were some dilemmas. There was some 

communication gap also. It happens; it is a fact. But this time I am saying that 

we have taken all precautionary measures so that nobody should be depressed. 

Sir, I convened a meeting of public sector units. Let me assure you, we are 

giving full attention to the public sector also. I convened a meeting and I 

talked to them and we decided all these things. Regarding Tamil Nadu, some 

Members said that we have not given adequate support to them. Sir, this is not 

a fact. For Tamil Nadu, I have given three new trains and two gauge 

conversion projects also. Now, again they are asking. The State Government 

also requested for something yesterday. We have said. If they come forward, 

we have agreed to do that. You said, 'money is being curtailed'. That is not a 

fact. It has been increased. Can I give you the figures? Sir, for Tamil Nadu, 

earlier it was Rs. 206.143 crores. This time it is Rs. 225.63 crores. Sir,in 

regard to Orissa you had raised some issue. Sir, you had raised some proposal 

about Orissa. Let me go into the details because, yesterday also, some friends 

from Orissa raised it. But within the Railways, we have the operational part 

also. So I will talk to our people and when I give the final reply, I will let you 

know about whatever proposals you have mentioned. 

THE VICE-CHAIRMAN (SHRI SANATAN BISI): No, no, last 
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time you said that whatever the Members are submitting, you will write to 
them separately, but we have not received any reply till now. 

KUMARI MAMATA BANERJEE: Last time for Orissa, the Budget 
provision was Rs. 228 crores; and this time, our Budget provision is Rs. 267 
crores. That means it has increased. You spoke about Sambalpur-Talcher 
line. Even in our Supplementary Demands, we spent about Rs. 73,000 for the 
cyclone-affected areas. If there are any genuine grievances, we will consider 
it when give the final reply. 

THE VICE-CHAIRMAN (SHRI SANATAN BISI): Madam, last 

time....  

KUMARI MAMATA BANERJEE: No, Sir, that was 

Supplementary; this will go to the Standing Committee. ...(Interruptions). 

Of course, Shri Shankar Roy Chowdhury and other Members of this 

august House raised some issue. It is not correct. Sir, our hon. friend from 

Jammu and Kashmir raised the point. When Deve Gowda was the Prime 

Minister, he announced a programme and the cost of the project was about 

Rs. 2,500 crores. But that time, it was decided that this money would come 

from outside the Railway fund. But they have not given. But, Sir, from our 

side, even with this limitation we have provided Rs. 100 crores for this 

project. Shri Shankar Roy Chowdhury and other friends have mentioned 

about the North-East. This time, we have increased it by 15 per cent, for the 

North-Eastern States. He mentioned about Manipur; the Diphu-Karong line. 

Earlier, it was only Rs. twenty crores. This time, we have given Rs. 15 crores. 

We have also given Rs. 40 crores for Silchar-Lumding. For Kumarghat-

Agartala line, we gave Rs. 40 crores. There are so many lines which 1 can 

refer to. Even the Mainaguri-Jogighopa line it will connect North Bengal to the 

North-East. For that also, we have made  provision. new project. Sir, an hon. 

MP. said that he wants to give money for the RRB, the PCO booths, the 

unmanned level crossing, but the Railway officer is not interested. We have 

taken serious note of it. 1 have already passed on this information to every 

zone that whenever an M.P. says that he is investing his money from MPLADS 

funds, they have to take note of it and they have to coordinate with them. 

So, we will do our best in this regard. So far as unmanned level 

crossings are concerned, there are 24,000 of them, and we have already 

decided to do the needful. In the Supplementary Demands also, last time, we 

took about Rs.400 crores.    This time,    we had meetings with the CH, 
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ASSOCHAM and various public sector units which are willing to take over 

such projects, and we have set up a task force at the Centre. We have also 

requested each MP to take up at least one unmanned level crossing for 

conversion, and for every such project, the Railways will match with taking 

up one more unmanned railway crossing. So, we have already given these 

instructions. 

Shri Margabanduji asked about ROBs. Do you know how many 

ROBs are there in Tamil Nadu? This time we have given 23. Are you not 

happy? Count the ROBs throughout the country. Only for your State, we 

have 23. Before criticising, you should go through the records. 

SHRI R. MARGABANDU: Madam, only Salem in the Southern 

Division... 

KUMARI MAMATA BANERJEE: Sir, we cannot go to every 

booth. Then, you will want a train from Lok Sabha to Rajya Sabha also. But 

can I give it? Is it possible. (Interruptions) 
 
 �� ������ �E���� : _��)�Z�� �ह�2�, ��
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KUMARI MAMATA BANERJEE: Then, Dipankar Mukherjee 

raised a point about the diesel cess. Yes, we have received Rs.200 crores on 

this account, in the current year 2000 from the hon. Finance Minister. For the 

next year, 2000 the provision is Rs.300 crores. This is for your kind 

information. Then, you said that the railways should also be given funds for 

meeting its social obligations. That I leave to the Finance Minister. But, of 

course, he has helped me. (Interruptions) He is trying to help me. He has not 

yet taken the dividend and all these things. He has helped. But, of course, 

more help is needed. (Interruptions) When there is no way, this is the better 

way. So, he is trying to help the railways. The Finance Minister is a very nice 

man and he is very sympathetic to the railways. He may give us something 

more also. (Interruptions) Then, there were some questions relating to... 

SHRI GOVINDRAM MIRI: Madam, Madhya Pradesh. 

KUMARI MAMATA BANERJEE: About Madhya Pradesh also. 

You have given certain suggestions. (Interruptions) 
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SHRI GOVINDRAM MIRI: The train running from Delhi to 

Calcutta via Bilaspur should be named the Mamata Express. (Interruptions) 
 
 �� 
��� 

/� �!�T : ��, �� =�� ��� ��& �ह� ह'? e��� =�� �हO ��&�� 
M��ह40 e��� =�� �हO ��&�� M��ह40 went to Indore, Bhopal, Guna, Gwaliar. I 

said that I will discuss it because people from UP had also demanded 
something; then, Madhya Pradesh and Orissa also. Let me assure the House 
that we will discuss it and when the final reply comes, after the report of the 
Standing Committee, we will take it up. Of course, I will try my best to help 
the people of all the States. 

SHRI GOVINDRAM MIRI: Particularly, Madhya Pradesh, Madam. 

KUMARI MAMATA BANERJEE: I said 'Madhya Pradesh'. I said 

Orissa' and I said 'Uttar Pradesh'. 

AN HON. MEMBER: Maharashtra also. 

KUMARI MAMATA BANNERJEE: Though we have given 

something to Maharashtra, but they have still asked for some more. But I 

want to say that, within these limitations, let the trains run on time. We are 

willing to give all these stoppages. But if we give so many stoppages, the 

trains will automatically be delayed. Then don't talk about punctuality. If you 

want to talk about punctuality, then you will have to take care of these things 

also. 

With these words, Sir, I convey my heartiest regards to the elders, 
the hon. Members of this House, and request for their support to my Bill. 

THE VICE-CHAIRMAN (SHRI SANATAN BISI) : I shall first  

put the motion regarding consideration of the Appropriate (Railways) Vole 

ess Account Bill, 2000 to vote. 

The question is: 

"That the Bill to provide for the withdrawal of certain sums from and 

out of the Consolidated Fund of India for the services of a part of the 

financial year 2000-2001 for the purposes of Railways, as passed by Lok 

Sabha, be taken into consideration." 

The motion was adopted 

THE VICE-CHAIRMAN (SHRI SANATAN BISI) : We shall now 
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THE VICE-CHAIRMAN (SHRI SANATAN BISI) : We shall now 
take up clause-by-clause consideration of the Bill. 

Clauses 2, 3 and the Schedule were added to the Bill. 

Clause 1, the Enacting Formula and the Title were added to the Bill. 

KUMARI MAMATA BANERJEE : Sir, I move: 

That the Bill be returned'. 

The question was put and the motion was adopted. 

THE VICE-CHAIRMAN (SHRI SANATAN BISI): I shall now put 

the motion regarding consideration of the Appropriation (Railways) Bill, 

2000 to vote. 

The question is: 

"That the Bill to authorise payment and appropriation of certain 
further sums from and out of the Consolidated Fund of India for the services 
of the financial year 1999-2000 for the purposes of Railways, as passed by 
Lok Sabha, be taken into consideration." 

The motion was adopted. 

THE VICE-CHAIRMAN (SHRI SANATAN BISI): We shall now 

take up clause-by-clause consideration of the Bill. 

Clauses 2, 3 and the Schedule were added to the Bill. 

Clause I, the Enacting Formula and the Title were added to the Bill. 

KUMARI MAMATA BANERJEE : Sir, I move: 

That the Bill be returned'. 

The question was put and the motion was adopted. 

KUMARI MAMATA BANERJEE : Thank you, Sir, I am very 

grateful to you. 
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